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0 R D E R
There shall he Special Bench m Jaipur mi l4 f on & 15 3 2019 ro attend in matter:listed before Shri R Vamdlmmjzm. Member (Judicial). The Special Bench shall comprise of

Bench at NCLT J nr
Bhrisk I’d Prinmla Mohan, Member (Judicial)
. .K. Mohapaira Member (Technical)

The Cons|irutinr1 of Bench is ax pen secrion 419 (3) 01' the Comp-mics Ad. 2013,
lhis is m modifieniinn (if order of ever number Jailed ll 3 2019 Lind in partialmodificuuan ofOrdernl'eVennumber dated 20.7.2018 for 14.31019 & 15.; 010 only.
This 1 ‘5 Will! |he appmVfll ofHun'hle Presidcn1.NCI T. ~

‘/(Shiv Ram Baima)
Registnr, ncn
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